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Govememnt to take steps for early commis-
sioning of Akashvani Centrethere.

[ Transiation)

{vii)NeedHo provide Constitutional staus
to Minorities Commission.

SHRINITISHKUMAR (BARH): Mr, Deputy
Speaker, sir , ail the legal formalities have
bewnen conpietredto opriovide constitutional
status to the Minorities is commission aboutone
yearago, yet the post of the Chairman, Minori-
ties Commission has been lying vacantsofar.
Consequently, thework of the Commussionhas
cometoastandstill. Even the Annual Reportfor
thehnancialyear 1992-93 has not been submit-
ted. thevacancy of parsi representative has also
been lying vacant forthe past severalmonths.

therefore, with a view to mnstill a feeling of
confidence among the minority communities, |
would like tourge uponthe Centralgovemment
to give constitutional status to the Minorities
Commussion

(vili) Need to direct OQNGC to pay its
share foir constrering of bridge at Yanam
and Yeduralanka

SHRIG.M.C. BALAYOGI(Amalapuram):
Atpresent peoplein Konaseemaarea haveto
cross Gowthami branch of nver Godavariby
ferry servicefrom Yedurlankato Konaseemato
Yenam in Punditry Union Territory and then toi
proceed by roadto Kakinada. Itis proposedto
construct a high level bridge at this place to
provide facilities to the public of Konaseema
andtotransport their agricultural producetothe
markets of Yenam andkakinada and vice varsa.
Itwill facilitate the ONGC activities in Knshna
and Godavaribasins which are infull swingfor
the movernentof their vehicles and also supply
of natural gas to other industrially developing
ocsnters. Thecostol the bridgeis estimatedatRs
85crore.

The Government of Andhra Pradesh had

taken up the mattBrwith /Govememnt of Incha
andthe Punditry Government toshare the cost
of the bridge by equal ratio1.e. 1:1'1" by the
Pondicherry Government, the ONGC and the
Government of Andhra Pradesh The
Pondicherry Govememnthas agreediopayits
share; the Government of Andhra Pradesh has
also agreed topayils share

I, therefore. requestthe Central govern-
menttokindlyissue necessary ordersto ONGC
topayits share of the cos! of construction of the
bridge at Yenamand Yedurianka.

SHRIRAM VILAS PASWAN(Rosera). Mr.
Deputy-Speaker, Sir, thc Minister of state inthe
Ministry of Parlamentary Aftairs has confirmed
thatanaccident hasoccurred

THEMINISTEROF STATE INTHE MIN-
ISTRY OF HUMAN RESOURCE DEVELOP-
MENT (DCPARTMENT OF YOUTHAFFAIRS
AND SPORTS) ANDMINISTEROFSTATEIN
THE MINISTRY OF PARLIAMENTARY
AFFAIRS{SHRIMUKUL WASNIK)- Si. | sim-
ply contactedthe Otfice of the hon Ministerfer
civilAviation They are still collectingthe intoi-
mation. Assoonasthey getthenformation. they
willinformthe House

MR. DEPUTY-SPEAKER The minister
will come with the substantive information.,
~ MR.DEPUTY-SPEAKER Now, weshall
take up further discussion onthe General Bud-

get

14.47 hrs

GENERALBUDGET 1993-94 GENERAL
DISCUSSION

PROF K.VENKATAGIRI GOWDA (Ban-
galore South): Mi Deputv-Speaker. Sir, Inice
tospeakonthethird Budget forthecurrent year..
This is the third Budget presented by
Dr.Manmohan Singhji. The first Budget was
presentedinthemonthof July 1991 the second
inFebruary 1992 andthathirdm Pl iy uns



